
Government of Rajasthan
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2Oltgg, Kaveri i'artr Near ('L Sainl Slad um' Ma,lsarover' Ja'pul

s. No F 22(7X4)Er.Gr.ft. / e qffic f'rgtrd'i 2016/ ')-lo 83 oarc'. aQ'1.zall

Notification

ln pursuance ot the recommendation made by Hon'ble Rajasthan High

court, Jodhpur, wide letter No.RJs-Esst .Bzlvl/24/7aL618965'dated 19-09-2019'

the State Government hereby makes additional appointment of Judicial oflicer

Dr. Sharad Kumar Vyas, ADDL. 5R' C l-cUM-AC]M' NO 3' Ajmer as Principal

[,4agistaate of Juvenile Justice Board (]JB), Ajmer constituted under section 4 of

the Juvenile Justice (Care and Protection of Children) Act' 2015'

This appointment has been made conferring powers under section 4(2)

of the Juveniie Justice (Care and Protection of Children) Act' 2015 Principal

Magistrate shall hold their reButar sittinBs from the premises,of 9:-':tn'"n'
observation Home as per the provisions of the Act and Rules made there

u nder.

lu'
(Nish kar)

Director & Joint Secretary

s. No F 22(7)(4),trr.3r.ff. /ff. qlir{*c F3fr4,/ 2016/ f2b' 4 -t-Ll t\ o:te:L4'1'Lb[
copV r."i,'"ia.a t. the following for information and necessary action-

t 'soecial Assjstant to Hon'ble l\rlinister, Social Justice and" 
Erpo*"tr"nt Department, Government of Rajasthan' Secretariat' Jaipur

2. SDecial Assistant to Hon'ble Minister, Law and Legal Atfairs' Government

oi Rajasthan, Secretariat, JaiPur

3. Sr. Oeputy Secretary, Chief Secretary, Rajasthan, Secretariat, Jaipur

4. Privale 5ecretary, Additionat Chief Secretary, Home Department'

Rajasthan, Secretariat, JaiPur

5. Private Secretary, Principal Secrelary, Law/Social Justice and

Empowerment Department, Rajasthan, Secretariat, Jaipur

6. Registrar General, Hon'ble Rajasthan High Court, Jodhpur

7. Reaistrar (Administration), Hon'ble Rajasthan High court, Jodhpur

8. Private Secretary, Director, Department for Child Rights and Chief

Executive Officer, Rajasthan State Child Protection Society, Ralasthan,

Jaipur
9. Secretary, Rajasthan State Commission for Protection for Child Rights,

Jaipu r
l0.l\,4ember Secrelary, Rajasthan State Legal Services Authority, Jaipur

I l. Direclor, Rajasthan State Judicial Academv, Jodhpur

12. Private Secretary, Director General of Police, Raiasthan, Lal Kothi,
Jaipur
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13. Additional Director General of Police, AHTU, Lal Kothi' Jaipur

14. District and Session Judge, Ajmer,
15. Chiel Judicial lvlagistrates, Ajmer.
16. Secretary, DistriciLegal Services Authority, Ajmer'

l?,Chairperson, Child Welfare Committee, Ajmer'

lS.Members, Juvenile Justice Board Ajmer"
ig,District lvlagistrates anO cnairpersons, District Child Protection Unit'

Ajmer.
20.superintendents of Police, Ajmer,.

21. Superintendent, Government Central Press' Jaipur

22. Accounts Officer/Deputy Director, ICPS/ Deputy Director' SARA'

Department for Child Rights, Rajasthan' Jaipur

z: er'"i.t nt Director, DistrLt child Protection Units' Ajmer'

i+. srp*i"t""O""ts of Govt. ooservation and Children Home (Boys/Girls)

Ajmer.
25. Guard'File.

il^u
Director & ioitr-t Secretary

RAJASTHAN HIGH COURT, DHPUR

No. RJS-Estt.82(v) lfP 124 / 2OL6l9L25 Oate:25.o9-2019

Copy forwarded to the follow ng for lnformation and necessary action:-

1.P.S. to All Hon'ble Judges at Jodhpur'
2.The Registrar General/ Reg istrar(Vig. )/ (Ad m n )/(Rules)/(Class.) /(Exam.),/oSD(F&I)/

(Judicia ) Rajasthan High Court, Jodhpur and Registrar hq At Delhi.
3.The Registrar-Cum-Principai Secretary to Hon ble the Chief .lustice, Rajaslhan High

Court, .lodhpur/ Bench, laiPur.
4The, Registrar(Admn.), Raiasthan Hqh Court Bench, laipur wth the request to

distribute the copies of this order to all the Hon'ble Judges s tting at .laipur through
P.S., Member Secrelary, Rajasthan State Legal Services Authority and all the ludicial
Officers posted n the Registry at laipur Bench, laipur'

5.Dr. Sharad Kumar vyas, Addl. Sr.CJ-Curn-ACIM No,3, Ajmer/Prrncipal Magistrates,

.luvenile Justice Board, Aimer'
6.Dlstnct & Sess ons ludges, Ajmer w th the request to serve/circulate the copy of this

order to the concerned Courts/officer/Treasury Officer as per direction issued vide

Lhrs off ce etter No 17022 dated 08.10.2015
7.The Direclor, Rajasthan State Judicial Academy, lodhpur.
8.RlS Estt. Section/Coniidential Section/Statistics Section/ Genera Section/

Subordrnate Courts(Estt.) Secton/ RIS Leave Clerk/ Building Side/ Computer Cell'
9.A.O.J., Classification Section (Website), Ralasthan High Court, .lodhpur/Bench,

laipur.

&tv
REGISTRAR (ADMN.)

-.L.'


